IN THE HIGH COURT OF

ORISSA, CUTTACK
Institution of Applications for issue of Certified
Copies.
Report on :10-12-2025
Date 10.12.2025

Applied For

WP (C) - Order Dtd. 2015-
100063/2025(10.12.2025 7775/2011 L D KABI GENERAL 02-26
WP (C) - Order Dtd. 2018-
100064/2025/10.12.2025 | /5 25 0,4 (B K DALEI GENERAL 07-26
WP (C) - Order Dtd. 2018-
100065/2025/10.12.2025 | /5.0 5q, [B K DALEI GENERAL 07-26
WP (C) - Order Dtd. 2018-
100066/2025/10.12.2025 | /55,0 5q, [B K DALEI GENERAL 07-26
WP (C) - Order Dtd. 2018-
100067/2025(10.12.2025 13038/2018 B K DALEI GENERAL 07-26
BLAPL- Order Dtd. 2025-
99729/2025 |10.12.2025 | 70cr g, 5 [PK MOHANTY c.o. 12-08
BLAPL- Order Dtd. 2025-
99731/2025 (10.12.2025 11788/2025 G SAHOO C.0. 12-08
BLAPL- Order Dtd. 2025-
99732/2025 (|10.12.2025 11461/2025 G SAHOO C.0. 12-08 BAIL-2
BLAPL- Order Dtd. 2025-
99733/2025 (10.12.2025 11926/2025 G SAHOO C.0. 12-08 BAIL-2
BLAPL- Order Dtd. 2025-
99734/2025 [|10.12.2025 11478/2025 B DAS C.0. 12-08
BLAPL- Order Dtd. 2025-
99735/2025 [|10.12.2025 11528/2025 P PARIDA C.0. 12-08 BAIL-1
BLAPL- Order Dtd. 2025-
99736/2025 |10.12.2025 7/ o, KSHITISH c.o. 12-08
BLAPL- Order Dtd. 2025-
99738/2025 [10.12.2025 11807/2025 KSHITISH C.0. 12-08
BLAPL- Order Dtd. 2025-
99739/2025 [10.12.2025 11542/2025 SK SUNDARA C.0. 12-08
BLAPL- Order Dtd. 2025-
99740/2025 [|10.12.2025 11564/2025 SK SUNDARA C.0. 12-08 BAIL-2
BLAPL- Order Dtd. 2025-
99741/2025 110.12.2025 |5 555 50,5 B BARIK C.0. 12-08 BAIL-1
BLAPL- Order Dtd. 2025-
99742/2025 |10.12.2025 11534/2025 B BARIK C.0. 12-08
[99743/2025 [10.12.2025 [BLAPL- HK PANDA C.o. Order Dtd. 2025-
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| 111479/2025 | 12-08

BLAPL- Order Dtd. 2025-
99744/2025 |10.12.2025 11525/2025 SE SAMANTA 12-08

BLAPL- Order Dtd. 2025-
99745/2025 |10.12.2025 11466/2025 N SAHOO 12-08

BLAPL- Order Dtd. 2025-
99746/2025 |10.12.2025 |70 5 g, 5 PP DASH 12-08 BAIL-2

BLAPL- Order Dtd. 2025-
99747/2025 110.12.2025 |00 50,5 [RK MOHANTY 12-08

BLAPL- Order Dtd. 2025-
99748/2025 (10.12.2025 11481/2025 AK MOHANTY 12-08

BLAPL- Order Dtd. 2025-
99749/2025 |10.12.2025 11460/2025 BALARAM SINGH 12-08

BLAPL- Order Dtd. 2025-
99750/2025 (10.12.2025 11500/2025 S SAMAL 12-08 BAIL-1

BLAPL- Order Dtd. 2025-
99751/2025 110.12.2025 | .55 g, [RK MALLICK 12-08

BLAPL- Order Dtd. 2025-
99752/2025 [10.12.2025 11472/2025 U DAS 12-08

BLAPL- Order Dtd. 2025-
99753/2025 110.12.2025 | /W'0q g, (KN SAHOO 12-08 BAIL-1

ABLAPL- Order Dtd. 2025-
99754/2025 110.12.2025 |0 0,5 |(GR PATRA 12-03

ABLAPL- Order Dtd. 2025-
99755/2025 |10.12.2025 |00 0,5 |GR PATRA 12-03 BAIL-1

WP (C) - COURT NO. |Order Dtd. 2026- |WRIT
99764/2025 [10.12.2025 30058/2025 S. K. NAYAK 3 OLD 01-08 BRANCH-3

WP (C) - COURT NO. |Order Dtd. 2026~ |WRIT
99765/2025 |10.12.2025 |0 g0 50,5 (S K. NAYAK 3 oLD 01-08 BRANCH-€

WP (C) - COURT NO. |Order Dtd. 2026~
99766/2025 (10.12.2025 31264/2025 S. K. NAYAK 3 OLD 01-08

WP (C) - COURT NO. |Order Dtd. 2026- |WRIT
99767/2025 |10.12.2025 31250/2025 S. K. NAYAK 3 OLD 01-08 BRANCH-3

WP (C) - COURT NO. |Order Dtd. 2026~
99768/2025 110.12.2025 |53,, /5 50,5 (S- K. NAYAK 3 oLD 01-08

WP (C) - COURT NO. |Order Dtd. 2026~ |WRIT
99769/2025 [10.12.2025 31220/2025 S. K. NAYAK 3 OLD 01-08 BRANCH-4

WP (C) - COURT NO. |Order Dtd. 2026-
99770/2025 [10.12.2025 34927/2025 S. K. NAYAK 3 OLD 01-08

WP (C) - COURT NO. |Order Dtd. 2026~ |WRIT
99771/2025 [10.12.2025 34918/2025 S. K. NAYAK 3 OLD 01-08 BRANCH-?2

[99772/2025 [10.12.2025 [wp(C)- 'S. K. NAYAK COURT NO. [Order Dtd. 2026- |[WRIT
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| 134917/2025 | 3 OLD 01-08 BRANCH-1
WP (C) - COURT NO. |Order Dtd. 2026- [WRIT
99773/2025 |10.12.2025 34600/2025 S K- NAYAK 3 OLD 01-08 BRANCH-7
WRIT
WP (C) - COURT NO. |Order Dtd. 2026- |BRANCH
99774/2025 110.12.2025 |5, 70 5q55 S+ K. NAYRK 3 OLD 01-08 (DIVISION
BENCH-2)
WRIT
WP (C) - COURT NO. |Order Dtd. 2026- |BRANCH
99775/2025 |10.12.2025 347812025 S K- NAYAK 3 OLD 01-08 (DIVISION
BENCH-3)
WP (C) - COURT NO. |Order Dtd. 2026-
99776/2025 |10.12.2025 33152/2025 S K- NAYAK 3 OLD 01-08
WP (C) - COURT NO. |Order Dtd. 2026- [WRIT
99777/2025 |10.12.2025 |5, 0 5g55 S+ K. NAYRK 3 OLD 01-08 BRANCH-3
WP (C) - COURT NO. |Order Dtd. 2026-
99778/2025 |10.12.2025 |5 05 54,5 |S. K. NAYRK 3 OLD 01-08
WP (C) - COURT NO. |Order Dtd. 2025- [WRIT
99779/2025 110.12.2025 |, 0c 5g,5 A+ K. BARIK 3 OLD 12-05 BRANCH-7
WP (C) - COURT NO. |Order Dtd. 2025-
99780/2025 110.12.2025 |3 500 50,5 B K. SAHOO 3 OLD 12-05
WP (C) - COURT NO. |Order Dtd. 2025- [WRIT
99781/2025 110.12.2025 ;5000 50,5 [P+ K. LENKA 3 OLD 12-05 BRANCH-5
WP (C) - COURT NO. |Order Dtd. 2025- [WRIT
99782/2025 |10.12.2025 ;354035055 B BEHERA 3 OLD 12-08 BRANCH-7
WRIT
WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH
99783/2025 110.12.2025 35503 /50,5 S+ MISHRA 3 OLD 12-05 (DIVISION
BENCH-2)
WP (C) - COURT NO. |Order Dtd. 2025- [WRIT
99784/2025 |10.12.2025 |5, 5.1 5gy5 (B K. PATI 3 OLD 12-08 BRANCH-1
WP (C) - COURT NO. |Order Dtd. 2026-
99785/2025 110.12.2025 [ 0570 50,5 G- N. SETHI 5 01-16
WP (C) - COURT NO. |Order Dtd. 2025- [WRIT
99786/2025 |10.12.2025 | 0 05 g5 S. NAYAK 5 12-08 BRANCH—7
WP (C) - COURT NO. |Order Dtd. 2025-
99787/2025 |10.12.2025 |3,/ 0, /5gy5|D- D. MOHANTY - 12-08
WP (C) - COURT NO. |Order Dtd. 9999- WRIT
99788/2025 |10.12.2025 |5, 5,0 /50,5 K- SAHOO > OLD 12-31 BRANCH-7
WP (C) - COURT NO. |Order Dtd. 2026- [WRIT
99789/2025 |10.12.2025 22336/2025 P+ C- MOHANTY 20 03-02 BRANCH-3
WRIT
WP (C) - COURT NO. |Order Dtd. 2026- |BRANCH
99790/2025 110.12.2025 |, 50 50,5 P C. MOHANTY 20 03-02 (DIVISION
BENCH-2)
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CRLMC-

COURT

NO.

Order

Dtd.

2025-

99791/2025 [10.12.2025 | .JEUC IN.K.SATAPATHY > Order
99792/2025 |10.12.2025 ggégg;2025 A. K. SAHOO COURT No. Order ptd. 2026~ WRI® =~
99793/2025 [10.12.2025 T P00 |P.K.MOHANTY COURT NO. |0rder Dtd. 2026-
99794/2025 [10.12.2025 |J20(C)° b gENA SOURT NO. order Drd. 20257 ly.g.c
99796/2025 |10.12.2025 ffi;/2025 U.P.BAG gOURT NO. ?;fig ptd. 2025-
99797/2025 |10.12.2025 fggé/2025 P.PANDA CQURT NO. order Drd. 2026-
99798/2025 |10.12.2025 §¥55/2025 M.MISHRA COURT NO. Order Dtd. 2025-
99799/2025 |10.12.2025 §¥51/2025 S.SAMAL COURT No.|Order Dtd. 2025-
99800/2025 [10.12.2025 (T 00 . |S.SAMAL COURT No.|Order Dtd. 2025-
99801/2025 [10.12.2025 g??gf;025 J . SAHOO SgURT NO. ?gfﬁg btd. 2025-
99802/2025 [10.12.2025 $3532855 J . SAHOO SEURT NO. gg?g; btd. 2026-
99803/2025 [10.12.2025 ggi?gg;S J.SAHOO gogig NO. ?g?ig Dtd. 2025-
99804/2025 |10.12.2025 35353355 B.BARIK COURT NO. ?;ﬁig ptd. 2025-
99805/2025 [10.12.2025 SEETEXES M.DAS gogig NO. g;?;; Dtd. 2025-
99806/2025 [10.12.2025 g?gfgg;S A.P.SAHOO gogig NO. ggfgg Dtd. 2025-
99807/2025 |10.12.2025 g?i?gg;S R 1 COURT NO. [Order Dtd. 2025-
99808/2025 |10.12.2025 Zig;gg;S B.BEHERA COURT No.|Order Dtd. 2026-
99809/2025 |10.12.2025 Zig}gé;S R.K.MALLICK COURT No.|Order Dtd. 2026-
99810/2025 [10.12.2025 25232625 P.K.MOHANTY igURT NO. ggfgg Dtd. 2026-
99811/2025 [10.12.2025 (S0%7 A K.RANA COURT No.|Order Dtd. 9999
99812/2025 |10.12.2025 g?ggﬁ;025 B.BARIK COURT NO- ?;ﬁgg Dtd. 2025-
99813/2025 |10.12.2025 §§i§;025 H.S.PATKRAY COURT NO. |0rder Dtd. 9999-
99814/2025 [10.12.2025 §§g¥5;025 P.N.JENA COURT NO- ?;?gg ptd. 2025-
99822/2025 [10.12.2025 ?5224;2025 Egﬁ?OD KUMAR gOURT NO. ?g?gg Dtd. 2025- uRrr
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WP (C) -

COURT

NO.

Order

Dtd.

2025-

WRIT

99823/2025 |10.12.2025 | oo 20 0,5 B K MOHARANA ; 12-09 BRANCH-3

WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
99824/2025 (10.12.2025 33523/2025 B K MOHARANA 3 12-09 BRANCH-3

WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
99825/2025 (10.12.2025 17312/2022 SUMANTA DAS 3 12-09 BRANCH-5

WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
99826/2025 (10.12.2025 14932/2023 SARAT DASH 3 12-09 BRANCH-5

WP (C) - PRADIPTA KU COURT NO. |Order Dtd. 2025-
99827/2025 110.12.2025 34550/2025 |MOHANTY 1 12-16

WP (C) - PRADIPTA KU COURT NO. |Order Dtd. 2025- |WRIT
99828/2025 |10.12.2025 34565/2025 |MOHANTY 1 12-16 BRANCH-4

WP (C) - PRADIPTA KU COURT NO. |Order Dtd. 2025- |WRIT
99829/2025 |110.12.2025 34581/2025 MOHANTY 1 12-16 BRANCH-5

WP (C) - PRADIPTA KU COURT NO. |Order Dtd. 2025-
99830/2025 |110.12.2025 34582/2025 |MOHANTY 1 12-16

WP (C) - JIBAN JYOTI COURT NO. |Order Dtd. 2025-
99831/2025 |10.12.2025 34186/2025 |PRADHAN 1 12-09

WP (C) - COURT NO. |Order Dtd. 2025-
99832/2025 (10.12.2025 34186/2025 D PATTANAIK 1 12-09

CONTC- M/S.PURUSOTTAM COURT NO. |Order Dtd. 2025-
99833/2025 (10.12.2025 4797/2025 |CHULI 1 12-09

CONTC- COURT NO. |Order Dtd. 2025-
99835/2025 (10.12.2025 5205/2025 H.K.MOHANTA 1 12-09

BLAPL- COURT NO. |Order Dtd. 2025-
99836/2025 |10.12.2025 11530/2025 HK MOHANTA 1 12-08 BAIL-2

CONTC- COURT NO. |Order Dtd. 2025-
99837/2025 (10.12.2025 5824/2025 L. D PANDA 1 12-09

BLAPL- COURT NO. |Order Dtd. 2025-
99838/2025 (10.12.2025 12968/2025 GR PATRA 3 12-09

BLAPL- COURT NO. Order Dtd. 2025-
99839/2025 (10.12.2025 11659/2025 G SAHOO 3 12-09

CONTC- M/S.MANAS COURT NO. |Order Dtd. 2025-
99840/2025 110.12.2025 5859/2025 |RANJAN PRADHAN ¢ 3 12-09

BLAPL- COURT NO. |Order Dtd. 2025-
99841/2025 (10.12.2025 11501/2025 PK MOHANTY 3 12-08

BLAPL- COURT NO. |Order Dtd. 2025-
99842/2025 |10.12.2025 12267/2025 RK BARIK 3 12-08 BAIL-1

WP (C) - PRAFULLA KUMAR COURT NO. |Order Dtd. 2025- |WRIT
99843/2025 |10.12.2025 25775/2022 MAHAPATRA 3 12-09 BRANCH-8
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99844/2025 |10.12.2025 25582;2025 P K MOHANTY COURT MO ?g?ig ptd. 2025~
99845/2025 [10.12.2025 25822;2025 SRROJ KUMAR COURT . ggfgg Dtd. 2025- URIT
99846/2025 [10.12.2025 ggégi;2025 S MOHARANA COUKT NO- ?gﬁgg ptd. 2025- WRIT
99847/2025 [10.12.2025 25{22;2025 S MOHARANA COURT NO- gzﬁgg ptd. 2025-
99848/2025 |10.12.2025 gzig;;2025 ii?;iNNA KU EOURT NO. 2§f§g Dtd. 2025-
99851/2025 [10.12.2025 2232568 L K NAYAK EOURT NO- 2;?3; btd. 2025~ lparpg
99852/2025 [10.12.2025 25222;2025 D BISWAL SOURT NO. ?;fﬁg btd. 2025-
99853/2025 [10.12.2025 ?iéié;2025 D BISWAL SOURT NO. ?gfﬁg Dtd. 2025- giiﬁcn—z
99855/2025 |10.12.2025 ?523222025 D BISWAL COURT NO. Order Dtd. 2025- iR
99858/2025 |10.12.2025 giéii;2025 U P BAG COURT NO. Order Dtd. 2026- uRIT
99859/2025 [10.12.2025 gzégi;2025 giggiANJAN EOURT NO. ?g?ii Dtd. 9999- giiECH—3
99871/2025 [10.12.2025 gg;S%;ZOZS K. K. NATH COURT NO- g;?gg Dtd. 2025-
99872/2025 |10.12.2025 25532;2025 P. K. LENKA COURT NO. |order Dtd. 2025-
99888/2025 [10.12.2025 22??52625 NC SINHA COURT NO- g;fgg Dtd. 2025-
99905/2025 |10.12.2025 ff;;/2025 SATYA PRIV COURT RO. [order Dtd. 2025-
99906/2025 |10.12.2025 ¥g£22;2025 S. PANDA ggURT NO. 8;?3; Dtd. 2026- WRIT
99910/2025 [10.12.2025 0000 A K SAHOO COURT NO. order Dtd. 5000~ lgarr-
99912/2025 [10.12.2025 [0 0" IS s BISWAL COURT NO. [order Dtd. 5000~ lgppy o
99914/2025 [10.12.2025 |PBLAPL [STDHARTH R ]
[99915/2025 [10.12.2025  [cRLMC- R.K.MALLICK COURT NO. [Order Dtd. 2025-
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15135/2025 | 7 12-05
MACA- COURT NO. [Order Dtd. 5000- MISC.
99916/2025 |10.12.2025 P K MISHRA : : APPEAL
287/2019 7 01-01
SEC.
MACA- COURT NO. [0rder Dtd. 5000- [15C-
99918/2025 [10.12.2025 M R BISWAL : : APPEAL
287/2019 7 01-01
SEC.
FAO- COURT NO. [Order Dtd. 5000- MISC.
99920/2025 |10.12.2025 223/2021 A MOHANTY 6 01-01 APPEAL
SEC.
FAO- COURT NO. [Order Dtd. 5000- MISC.
99922/2025 |10.12.2025 572/2020 A MOHANTY 6 01-01 APPEAL
SEC.
FAO- COURT NO. [0rder Dtd. 5000- [15C:
99923/2025 [10.12.2025 A K MOHANTY : : APPEAL
45/2020 6 01-01
SEC.
FAO- COURT NO. Order Dtd. 2025- |.ioe:
99926/2025 [10.12.2025 A K MOHANTY S Presr . APPEAL
20/2020 6 11-07
SEC.
WRIT
CHIEF
WP (C) - 1o |Order Dtd. 2026- |BRANCH
99927/2025 |10.12.2025 33410/2025 S MOHARANA ggig;CE S 01-20 (DIVISION
BENCH-1)
WP (C) - COURT NO. [Order Dtd. 2025-
99929/2025 10.12.2025 33570 0o M NAYAK g o1
WP (C) - COURT NO. [order Dtd. 2025- |[WRIT
99931/2025 |10.12.2025 [3o20" 0o M NAYAK oc Iy R ANCH- 1
WP (C) - COURT NO. [Order Dtd. 2025- |[WRIT
99932/2025 |10.12.2025 35000 0 M R ROUTRAY oc 500 ERANCH-1
WP (C) - COURT NO. [Order Dtd. 2025-
99933/2025 |10.12.2025 |30, 50" 0 M R ROUTRAY oc 500
WP (C) - COURT NO. [Order Dtd. 2025- |[WRIT
99935/2025 |10.12.2025 |3- 7" 0 M R ROUTRAY e 500 ERANCH-€
WP (C) - COURT NO. [Order Dtd. 2025- |WRIT
99937/2025 |10.12.2025 |[3°.70 o oM R ROUTRAY e 500 R ANCH-S
WP (C) - COURT NO. [Order Dtd. 2025-
99938/2025 |10.12.2025 |32 -0" o .M R ROUTRAY oc 500
WP (C) - COURT NO. [Order Dtd. 2025- |[WRIT
99941/2025 110.12.2025 |55 57 /5455 M R ROUTRAY 5 12-09 BRANCH-1
WP (C) - COURT NO. Order Dtd. 2025- WRIT
99942/2025 |10.12.2025 |3, =" o . |B BEHERA e 05 R ANCH-S
WP (C) - COURT NO. Order Dtd. 2025- WRIT
99944/2025 110.12.2025  |33350 /54,5 M R ROUTRAY o5 12-09 BRANCH-2
) [99945/2025 [10.12.2025 [wp(C) - M R ROUTRAY COURT NO. [Order Dtd. 2025-

34)
(Se




32466/2025 25 12-09
99947/2025 |10.12.2025 25222;2025 M R ROUTRAY COURT MO ggfgg ptd. 2025- WRIT
99949/2025 |10.12.2025 25;22;2025 A K BISWAL COURT NO. |Order Dtd. 9995
99952/2025 |10.12.2025 ggég;;2025 M R ROUTRAY COURT NO. |order Dtd. 2025- WRIT
99954/2025 |10.12.2025 25;85;2025 M R ROUTRAY COURT NO. |Order Dtd. 2025
99955/2025 |10.12.2025 ggéii;zoz5 M R ROUTRAY COURT NO. |0rder Dtd. 2025- uRIT
99956/2025 [10.12.2025 ?§2§§3£025 R K SAHOO COURT NO- ?g?gg Dtd. 2025-
99957/2025 [10.12.2025 ?gég;;2025 M. R. ROUTRAY SgURT NO. ?;fég btd. 2025- giiﬁcn—4
99958/2025 |10.12.2025 5332555 K . SAHOO SgURT NO. ig?ﬁg Dtd. 2025-
99959/2025 [10.12.2025 ggéié;2025 M R ROUTRAY ggURT NO. ?;fgg ptd. 2025- WRIT
99961/2025 |10.12.2025 ggégg;2025 M R ROUTRAY COURT No.|Order Dtd. 2025~ WRIT =~
99962/2025 |10.12.2025 ?gégg;2025 M. R. ROUTRAY CQURT O ?gfgg ptd. 2025-
99963/2025 |10.12.2025 ETTEEEES éigiN SHAKTI EEURT NO. gg?gg Dtd. 2026-
99964/2025 [10.12.2025 ??2?53;025 N K ROUT SgURT NO- gi?ig prd. 2026= lgarpq
WRIT
99965/2025 |10.12.2025 ggég;;2025 M R ROUTRAY COURT NO. |order Dtd. 2025 %§?5§210N
BENCH-1)
99966/2025 [10.12.2025 |00 ER0C PAMAPRASAD COURT No.|Order Dtd. 2025-
MISHRA
99967/2025 |10.12.2025 ggég;;2025 N. ROUT COURT NO. Order Dtd. 2025-
99968/2025 |10.12.2025 ??2@53;025 S MOHANTY COURT NO- ?gfgg Dtd. 2025- | ..o 4
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CMP-

COURT NO.

Order

Dtd.

2025-

99969/2025 110.12.2025 /g 5 505 A.MOHANTY 17 12-09

WP (C) - COURT NO. WRIT
99970/2025 |10.12.2025 |35 o0 54,5 (P P DASH 17 BRANCH-2

WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
99971/2025 |10.12.2025 33386/2025 M- R- ROUTRAY 17 12-09 BRANCH-7

CMP- COURT NO. |Order Dtd. 2025-
99972/2025 110.12.2025 |15 5055 |[P.K.JENA 17 12-09

SUDHANSU
99973/2025 [10.12.2025 [2U87NC  IpRASAD COURT NO. Drder Drd. 2025-
MOHAPATRA

WP (C) - COURT NO. |Order Dtd. 2025- [WRIT
99974/2025 [10.12.2025 |5 o000 50,5 P K JENA 17 12-09 BRANCH—2

CMP- COURT NO. |Order Dtd. 2025-
99975/2025 110.12.2025 | /)05 5055 |S-K.BISWAL 17 12-09

WP (C) - COURT NO. |Order Dtd. 2025-
99976/2025 110.12.2025  |3535, 5g,5 M. R. ROUTRAY 17 12-09

ABLAPL- COURT NO. |Order Dtd. 2025-
99977/2025 110.12.2025 |75 0,5 [SK AHESAN 17 12-08

CRLREV- COURT NO. |Order Dtd. 2025-
99978/2025 |10.12.2025 | o 0,5  |P.K.RATH 17 12-08

WRIT

WP (C) - COURT NO. |Order Dtd. 9999- |BRANCH

99979/2025 |10.12.2025 |5, 471 /54,5 [P MOHANTY D! 12-31 (DIVISION
BENCH-2)

ABLAPL- COURT NO. |Order Dtd. 2026-
99980/2025 110.12.2025 ') 0,5 [P K MOHANTY 17 01-28 BAIL-1

WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
99981/2025 110.12.2025 |35037 5g,5 T+ K. SWAIN 17 12-09 BRANCH-1

CHIEF

WP (C) - o Order Dtd. 2026- |WRIT

99982/2025 110.12.2025 |5 00y 5g,5 (T SAHOO JUSTICE'S |7~ 5 BRANCH-2
COURT

CMP- COURT NO. |Order Dtd. 2025-
99983/2025 110.12.2025 | -5. 4,5 |P.K.BARIK 3 OLD 05-12

ABLAPL- COURT NO. |Order Dtd. 2025-
99984/2025 110.12.2025 |0 "), [ULLASH DAS 3 OLD 12-08

WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
99985/2025 |10.12.2025 |5 20 50,5 T+ K. SWAIN 3 OLD 12-09 BRANCH-1

CRLLP- COURT NO. |Order Dtd. 2025-
99986/2025 |10.12.2025 |Zo o0, K.SAHOO 3 OLD 12-08

WP (C) - COURT NO. |Order Dtd. 2025- [WRIT
99987/2025 110.12.2025 |5, occ 50,5 [N C SINHA 3 OLD 12-04 BRANCH-8

ABLAPL- COURT NO. |Order Dtd. 2025-
99988/2025 110.12.2025 | 5 5 54,5 K C PANDA 3 oLD 12-08

WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
99989/2025 110.12.2025  |353500 /50,5 |1+ K. SWAIN 3 oLD 12-09 BRANCH
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(DIVISION
BENCH-1)

ABLAPL- COURT NO. |Order Dtd. 2025-
99990/2025 |10.12.2025 13657/2025 P.K.MOHANTY 3 OLD 12-08 BAIL-2

WP (C) - COURT NO. |Order Dtd. 9999- WRIT
99991/2025 |10.12.2025 |3 50, 50,5 [P K JENA ] 19-31 BRANCH-2

WP (C) - COURT NO. |Order Dtd. 2025-
99992/2025 |10.12.2025 33347/2025 M- R- ROUTRAY 1 12-09

ABLAPL- COURT NO. |Order Dtd. 2025-
99993/2025 |10.12.2025 13678/2025 A K NAYAK 1 12-08

WP (C) - COURT NO. |Order Dtd. 9999-
99994/2025 |10.12.2025 33743/2025 D K MOHANTY 1 12-31

ABLAPL- COURT NO. |Order Dtd. 2025-
99995/2025 |10.12.2025 13660/2025 M.MOHANTY 1 12-08 BAIL-2

WP (C) - COURT NO. |Order Dtd. 2025- [WRIT
99996/2025 |10.12.2025 35500 5gy5 M. R. ROUTRAY 1 12-09 BRANCH-8

SUDHANSU
99997/2025 [10.12.2025 ?222555025 PRASAD iOURT NO- ig?ﬁg ptd. 2025 lparps
MOHAPATRA

WP (C) - COURT NO. |Order Dtd. 2025- [WRIT
99998/2025 |10.12.2025 |, o0 0,5 (D P CHUL 1 12-09 BRANCH-1

ABLAPL- COURT NO. |Order Dtd. 2025-
99999/2025 110.12.2025 [ 5 00", q,5 B.N.SHADANGI 1 12-08

ABLAPL- COURT NO. |Order Dtd. 2025-
100000/2025(10.12.2025 13632/2025 B BEHERA 1 12-08

ABLAPL- COURT NO. |Order Dtd. 2025-
100001/2025|10.12.2025 |50, 5,5 K C PANDA 1 12-08 BAIL-1

ABLAPL- COURT NO. |Order Dtd. 2025-
100002/2025(10.12.2025 11492/2025 J.KAMILA 1 12-08

0Jc- COURT NO. |Order Dtd. 2025- [WRIT
100003/202510.12.2025 |10 o g |D P CHULT ] 12-09 BRANCH-7

ABLAPL- COURT NO. |Order Dtd. 2025-
100004/2025(10.12.2025 13638/2025 P K NAYAK 1 12-08

ABLAPL- COURT NO. |Order Dtd. 2025-
100005/2025(10.12.2025 11560/2025 B.K.NAYAK 1 12-08

ABLAPL- COURT NO. |Order Dtd. 2025-
100006/202510.12.2025 |5 )0 5 q,5 DEBASIS SAHOO 17 12-99

ABLAPL- COURT NO. |Order Dtd. 2025-
100007/2025(10.12.2025 11640/2025 D.SAMAL 17 12-08 BAIL-2

BLAPL- COURT NO. |Order Dtd. 2025-
100008/202510.12.2025 [0 00 5 qy5 M MOHANTY 17 12-09 BAIL-1
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BLAPL- COURT NO. |Order Dtd. 2025-
100009/202510.12.2025 | 7)ot o M MOHANTY T 1500
ABLAPL- COURT NO. |Order Dtd. 2025-
100010/2025|10.12.2025 |17/, © oo [R.K.BARIK e 1508 BAIL-1
BLAPL- COURT NO. |Order Dtd. 2025-
100011/2025|10.12.2025  [7)'/-" oo |R K BARIK e 1500
ABLAPL- COURT NO. |Order Dtd. 2025-
100012/202510.12.2025 |70 0 P.K. PAL T 108
BLAPL- COURT NO. |Order Dtd. 2025-
100013/2025|10.12.2025  [T)'cc.’ 0o [P N NAYAK e 1500 BAIL-1
ABLAPL- COURT NO. |Order Dtd. 2025-
100014/2025|10.12.2025 |7 '0c /o) o |S.K. SUNDARA 1 1908
ABLAPL- COURT NO. |Order Dtd. 2025-
100015/2025|10.12.2025 |72/ 0" o |R K ROUTRAY T 1508
ABLAPL- COURT NO. |Order Dtd. 2025-
100016/2025|10.12.2025 ;=o' o [R.L.BISWAL e 07-29 BAIL-1
ABLAPL- COURT NO. |Order Dtd. 2025-
100017/2025|10.12.2025 [72 0" ) o [P K MISHRA e 1508 BAIL-2
BLAPL- COURT NO. |Order Dtd. 2025-
100018/2025|10.12.2025 [7)'/"." o |B.K.PARDHI T 1900
BLAPL- COURT NO. |Order Dtd. 2025-
100019/2025|10.12.2025  [7' >0 o - M. NANDY T 1500
CRLMC- SURYA NARAYAN COURT NO. |Order Dtd. 2025- |CRIMINAL
100020/2025110.12.2025 15350/2023 |MISHRA 17 12-08 MISC
BLAPL- COURT NO. |Order Dtd. 2025-
100021/2025/10.12.2025 |11\ /2 IS SAMAL T 1500 BAIL-2
ABLAPL- COURT NO. |Order Dtd. 2025-
100022/202510.12.2025 200 o |T R DAS e 1508 BAIL-2
BLAPL- SIBA PRASAD COURT NO. |Order Dtd. 2025-
100023/202510.12.2025  |[/50ol oot i 19-00
BLAPL- AMLAN SHAKTI COURT NO. |Order Dtd. 2025-
100024/202510.12.2025 |20 oo (D i 19-00
WP (C) - COURT NO. Order Dtd. 2025- [WRIT
100025/2025|10.12.2025 |3, 20" 0 o |S. SAMAL e 1508 ERANCH-4
WP (C) - COURT NO. [Order Dtd. 2025-
100026/202510.12.2025 |3, o0 o |S. SAMAL e 1508
WRIT
WP (C) - COURT NO. Order Dtd. 2025- [BRANCH
100027/202510.12.2025 |50 3,3/54,5 M- R. ROUTRAY 17 12-08 (DIVISION
BENCH-2)
BLAPL- BIBHUTI RANJAN COURT NO. |Order Dtd. 2025-
100029/2025110.12.2025 |11 667 /2025 |MOHANTY 17 12-09
7 [100030/2025[10.12.2025  [wp (C) - B. K. SWAIN COURT NO. [Order Dtd. 2025-
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20090/2024 17 12-08
100031/2025(10.12.2025  "UATTC  IpEBASTS SAHOO [C. COURT NO. [Order Drd. 20257 lparr-o
100032/2025|10.12.2025 ggég;;zoz4 B. K. SWAIN [C. COURT NO. |ovder Dtd. 2025-
100033/2025[10.12.2025  oh e L iy - COURT NO.|order Dtd. 2025-
100034/2025|10.12.2025 ggég;;2024 B. K. SWAIN [C. COURT NO. |ovder Dtd. 2025-
100035/202510.12.2025 ??22?3;025 AMLAN MOHANTY |C. igURT NO- 2;?3; ptd. 20257 lparpg
100036/2025|10.12.2025 ?ié§;;2025 P. K. ROUTRAY [C. SoURE HO- 2;??? Dtd. 2025-
100037/2025(10.12.2025 ??2‘253;025 BALARAM SINGH C. ggURT NO- ?;C_izg ptd. 2025~ lgarpg
100038/2025 10.12.2025 222252625 BALARAM SINGH |C. SgURT NO. ?;fgg btd. 2025-
100040/2025(10.12.2025 ggég;;zoz5 M. R. ROUTRAY |C. SoURE O ig?gi Dtd. 9999-
100041/2025|10.12.2025 23353355 C. SAHU c. ggURT NO. ?;ﬁﬁg ptd. 2025-
100042/2025|10.12.2025 ?22353;025 P. K. BEHERA |C. COURT NO. |Oxder Dtd. 2025~
100043/2025(10.12.2025 208000 M. R. BARIK  [C. COURT NO. |onder Drd. 20257 lparr-2
100044/2025[10.12.2025  POLATET BUIDY SAGAR e, COURT NO. [order Dtd. 20257 lgarr-1
100045/2025(10.12.2025 1;221;2?35025 SUVENDU BARIK [C. iSURT NO. Cl)g‘_jgg Dtd. 2025-
100046/2025(10.12.2025  "0LSTT M. R. BARIK [C. COURT RO jorder Drd. 20257 lgarr-1
100047/2025(10.12.2025 ?22@53;025 2;2?; SAGAR o ggURT NO. ?g?gg ptd. 2025-
100048/2025(10.12.2025 ?222?3;025 SOy SRGRR e, COURT NO- ?g?gg btd. 2025-
100049/2025(10.12.2025  "LRn T o c. COURT RO jorder Drd. 20257 lgarr-1
100050/2025|10.12.2025 ??E?g?;OZS A c. COURT NO- ggfgg Dtd. 2025~ |, .0 5
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ABLAPL-

JADUNATH

COURT

NO.

Order

Dtd.

2025-

100051/202510.12.2025  ELATET R c.o. |75 oraer
100052/2025(10.12.2025 e o c.o.  [SOURT NO.(Order Dtd. 2025
100053/2025[10.12.2025 e c.o. |(OURT NO.[Order Dtd. 20257 lparrg
100054/2025(10.12.2025 DR o c.o. |COURE NO.lOrder Drd. 2025-
100055/2025[10.12.2025  (TIATLT  ISARIOSH KOMAR o COURT NO.forder Drd. 20257
100056/2025(10.12.2025  PTARLT | (RMLAN SHAKTL o o [COURT NO. (Order DEd. 20257
100058/2025(10.12.2025 ?5255;2025 PRATAP SAHOO [C.O. SgURT NO- gg?gg ptd. 2025° lparrs
100059/2025(10.12.2025 ?i?gg;2025 P. R. SWAIN [C.O. SSURT NO- ?gfﬁg ptd. 2025= lparrg
100060/2025(10.12.2025 fiigg;ZOZS H. K. pATRA  C.0.  soont MO ?g?ég btd. 2025-
100078/2025(10.12.2025 10007 |8 » TaNGA c.o.  [;OURT NO.(Order Dtd. 8999
100082/2025(10.12.2025 (S702 o K LENKA c.o. |SOURT NO.jorder Drd. 5000-
100084/2025[10.12.2025  ["01C)7 v pas c.o. [{OURT NO.j0rdew Drd. 2025- pRIT
100087/2025[10.12.2025  [721C)° IR ¢ mupuLt c.o. |SOURT NO.order Drd. 2026- [RIE
100088/2025(10.12.2025 gzég;;2025 B P TANGA c.o.  |ZIURE MO fg?gg btd. 2025- giiECH_l
100089/2025|10.12.2025 ?558222025 R K BARIK c.o.  |SOURT NO. [Order Drd. 2025~ R
100107/2025(10.12.2025 1750~ |s C D DAsH c.o. |SOURT NO.[Order Drd. 20257 lparpg
99728/2025 |10.12.2025 giéii;2025 §§§§§%§A GENERAL ey Drd. 2025 R e
99730/2025 [10.12.2025 "o PEROT KUMARoemrar Oraer Drd. 2025- WRIT
99737/2025 [10.12.2025 |T5%7 (o R o AR GENERAL Order Dtd. 2023- MISC.

18]

(Se
No-
18)

(Se
No-
18)

(Se
No-
15)

(Se
No-
15)

(Se
No-
15)

(Se
No-
15)

(Se
No-

(Se
No-
15)

(Se
No-
15)

(Se
No-
15)

(Se
No-
15)

(Se
No-

(Se
No-
25)

(Se
No-

(Se
No-
23)

(Se
No-
13)

(Se
No-
15)

(Se
No-

(Se

No-




| SEC.
seraezs so.szanis AL S R | [orr e 202 iz
99757/2025 |10.12.2025 ngﬁgg giﬁgép KUMAR | GENERAL Entire Document i;igiL
99758/2025 |10.12.2025 225g35025 EiMiéTiggii GENERAL ?i?gi btd. 2025~
99759/2025 [10.12.2025 zgégé;zo% MANAS PATI GENERAL ?;C_igg ptd. 2025- gigw_l
99760/2025 |10.12.2025 ?i252;2025 iiég KUMAR GENERAL gz?gg btd. 2025~
99761/2025 |10.12.2025 §5§§¥é giﬁgéP KUMAR | GENERAL Entire Document i;i;gL
99762/2025 |10.12.2025 5251/2025 ziﬂigiiRigMAR GENERAL Entire Document
99763/2025 |10.12.2025 §§2§;018 EigiT KUMAR | cENERAL ?;ﬁzg ptd. 2025~ giégiiAL
99815/2025 |10.12.2025 ?iég;;2024 giggJ KUMAR | cENERAL gg?ig btd. 2024~ g§£ECH_6
99816/2025 [10.12.2025 ?5é§2;2024 giﬁgJ KUMAR  lcENERAL gg?zg btd. 2024~
99817/2025 [10.12.2025 ?Ség;;2024 giggJ KUMAR  lGENERAL gg?gg ptd. 2024~
99818/2025 |10.12.2025 ?5;?%;2024 ﬁiggJ KUMAR | GENERAL ggfig btd. 2024~
99819/2025 |10.12.2025 ?5{3}5023 ﬁiggJ KUMAR  cpNERAL gf?ig btd. 2023~ giiﬁcn—5
99820/2025 |10.12.2025 ggég}5021 ﬁiggJ KUMAR | GENERAL g;fi; btd. 2024~ QE£ECH_1
99821/2025 [10.12.2025 [2OLATLC SIETR SOUAN lGENERAL Order Prd- 20257 lmario
99834/2025 [10.12.2025 [|01C17 IS POREREL na GENERAL Entire Order e ANCH. s
N e T e N T e
99862/2025 [10.12.2025 |7 1017 SOUSHASIR  leENmRAL Entire Document |'*o .
99886/2025 [10.12.2025 [CURPLC o (PRETIOSH GENERAL Order brd. 20257 lmarr—g
99907/2025 10.12.2025 ?i?gg;ZOZS SK SAMIM GENERAL ?g(}gg ptd. 2025° lparpg
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BLAPL- OM PRAKASH Order Dtd. 2025-
99908/2025 |10.12.2025 11756/2025 |SARAN GENERAL 12-10
ABLAPL- KEDARNATH Order Dtd. 2025-
100039/2025|10.12.2025 11927/2025 |SAHOO GENERAL 12-10 BAIL-1
100061/202510.12.2025 ["2(C)~ Eaéﬁigﬁmm GENERAL CounterAffidavit, LLT
T 29308/2022 " IBRANCH-5
PERSON)
WP (C) - MANOJ KUMAR Order Dtd. 2025- [WRIT
100080/2025/10.12.2025 14083/2025 |RANA GENERAL 08-21 BRANCH-3
FAO- SARMISTHA Order Dtd. 2025-
100103/2025|10.12.2025 284/2025 |PANDA GENERAL 12-02
WP (C) - MANOJ KUMAR Order Dtd. 2024- |WRIT
100104/2025|10.12.2025 11207/2024 |RANA GENERAL 05-07 BRANCH-3
WP (C) - MANOJ KUMAR Order Dtd. 2023- |WRIT
100105/2025/10.12.2025 24410/2023 RANA GENERAL 08-07 BRANCH-7
ABLAPL- UMA SHANKAR Order Dtd. 2025-
100106/2025(10.12.2025 1379272025 [PATEL GENERAL 12-08
CMP- Order Dtd. 2025-
99795/2025 |10.12.2025 1025/2025 H.K.MOHANTA GENERAL 15-09
CRLLP- Order Dtd. 2025-
99849/2025 |10.12.2025 13972008 DILLIP SAMAL |GENERAL 12-03 BAIL-2
ABLAPL- . CRIMINAL
99854/2025 |10.12.2025 13510/2020 G C BARIK GENERAL Petition MTSC
WRIT
WP (C) - . BRANCH
99856/2025 |10.12.2025 11237/2016 I PANDA GENERAL Petition (DIVISION
BENCH-1)
WP (C) - . WRIT
99857/2025 |10.12.2025 17955/2021 S NAYAK GENERAL Petition BRANCH-3
WP (C) - L WRIT
99860/2025 |10.12.2025 1779472021 S NAYAK GENERAL Petition BRANCH-1
WP (C) - . WRIT
99861/2025 |10.12.2025 97693/2023 S DASH GENERAL Petition BRANCH-1
WP (C) - Order Dtd. 2025- |WRIT
99863/2025 110.12.2025  |53,053 /50,5 S SAMAL GENERAL 12-09 BRANCH-8
CMP- Order Dtd. 2025-
99864/2025 (10.12.2025 1210/2025 S SAMAL GENERAL 12-10
CMP- Order Dtd. 2025-
99865/2025 |10.12.2025 1103/2025 P K MOHANTY GENERAL 12-08
WP (C) - Order Dtd. 2025- |WRIT
99866/2025 |10.12.2025 6404/2025 S K PRADHAN GENERAL 03-06 BRANCH-8
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BLAPL- Order Dtd. 2025-
99867/2025 (10.12.2025 11672/2025 S DAS GENERAL 12-09
ABLAPL- Order Dtd. 2025-
99868/2025 |10.12.2025 743/2025 | ACHARI GENERAL 02-21
ABLAPL- Order Dtd. 2025-
99869/2025 |10.12.2025 13666/2025 S DAS GENERAL 12-08 BAIL-1
CRLMP- Order Dtd. 2025-
99870/2025 |10.12.2025 936/2025 S DAS GENERAL 09-20
ABLAPL- Order Dtd. 2025-
99873/2025 (10.12.2025 13682/2025 A. K. MOHANTY |GENERAL 12-08 BAIL-1
ABLAPL- Order Dtd. 2025-
99874/2025 (10.12.2025 11759/2025 A. K. MOHANTY |GENERAL 12-08
ABLAPL- Order Dtd. 2026-
99875/2025 (10.12.2025 9944/2025 A. K. MOHANTY |GENERAL 01-28
WP (C) - Order Dtd. 2025- |WRIT
99876/2025 (10.12.2025 22940/2025 A. K. MOHANTY |GENERAL 11-14 BRANCH-8
WP (C) - Order Dtd. 2025- |WRIT
99877/2025 (10.12.2025 22951/2025 A. K. MOHANTY |GENERAL 11-14 BRANCH-7
WP (C) - Order Dtd. 2025-
99878/2025 (10.12.2025 22965/2025 A. K. MOHANTY |GENERAL 11-14
WRIT
WP (C) - Order Dtd. 2025- |BRANCH
99879/2025 (10.12.2025 23098/2025 A. K. MOHANTY |GENERAL 11-14 (DIVISION
BENCH-2)
WP (C) - Order Dtd. 2025- |WRIT
99880/2025 |10.12.2025 23109/2025 A. K. MOHANTY |GENERAL 11-14 BRANCH-2
WRIT
WP (C) - Order Dtd. 2025- |BRANCH
99881/2025 (10.12.2025 22620/2025 A. K. MOHANTY |GENERAL 11-11 (DIVISION
BENCH-1)
WP (C) - Order Dtd. 2025-
99882/2025 (10.12.2025 22642/2025 A. K. MOHANTY |GENERAL 11-11
WRIT
WP (C) — Order Dtd. 2025- |BRANCH
99883/2025 (10.12.2025 22972/2025 A. K. MOHANTY |GENERAL 11-11 (DIVISION
BENCH-3)
WP (C) - Order Dtd. 2025- [WRIT
99884/2025 |10.12.2025 22988/2025 A. K. MOHANTY |GENERAL 11-11 BRANCH-5
WP (C) — Order Dtd. 2025-
99885/2025 |10.12.2025 23028/2025 A. K. MOHANTY |GENERAL 11-11
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ABLAPL- Order Dtd. 2025-
99887/2025 110.12.2025 [ 050 o, SRRAT DASH GENERAL 11-%6
WP (C) - Order Dtd. 2025- |WRIT
99889/2025 110.12.2025 5,2 ¢ ;4,5 SURENDRA DAS  |GENERAL 12-08 BRANCH-5
BLAPL- SUBHALATA Order Dtd. 2025-
99890/2025 |10.12.2025 11691/2025 PRIYADARSINT GENERAL 12-10
CRLMP- Order Dtd. 2025-
99891/2025 |10.12.2025 1437/2025 S. CHOUDHURY |GENERAL 12-04
CRLMC- MANOJ KUMAR Order Dtd. 2025-
99892/2025 |10.12.2025 5169/2025 |PANT GENERAL 12-09
ABLAPL- MANOJ KUMAR Order Dtd. 2025-
99893/2025 |10.12.2025 9839/2025 |PANT GENERAL 12-09
WP (C) - MANOJ KUMAR Order Dtd. 2025- |WRIT
99894/2025 [10.12.2025 55,05 5055 panT GENERAL 12-09 BRANCH-3
ABLAPL- JYOTI RANJAN Order Dtd. 2025-
99895/2025 [10.12.2025 1.0 00 0o luavak GENERAL 19-02 BAIL-1
ABLAPL- JYOTI RANJAN Order Dtd. 2025-
99896/2025 |10.12.2025 13776/2025 NAYAK GENERAL 12-09
ABLAPL- JYOTI RANJAN Order Dtd. 2025-
99897/2025 [10.12.2025 1.0 0 ) 055 lnayak GENERAL 12-09
WP (C) - JYOTI RANJAN Order Dtd. 2025- |WRIT
99898/2025 (10.12.2025 31748/2025 NAYAK GENERAL 12-10 BRANCH-2
ABLAPL- JYOTI RANJAN Order Dtd. 2025-
99899/2025 |10.12.2025 13777/2025 NAYAK GENERAL 12-09 BAIL-2
WRIT
WP (C) - SIBA PRASAD Order Dtd. 2025- |BRANCH
99900/2025 |10.12.2025 24524/2025 |SAHOO GENERAL 12-08 (DIVISION
BENCH-2)
ABLAPL- Order Dtd. 2025-
99901/2025 110.12.2025 |00, , [(ANITA SRHOO GENERAL 11-19
WRIT
WP (C) - SRINIBASH Order Dtd. 2025- |BRANCH
9990272025 110.12.2025  135517/2024 |MOHANTY GENERAL 10-29 (DIVISION
BENCH-2)
WP (C) - Order Dtd. 2025-
9990372025 110.12.2025 |5 575 50,5(S- C. DAS GENERAL 12-05
WP (C) - Order Dtd. 2025-
99904/2025 |10.12.2025 34693/2025 S. C. DAS GENERAL 12-05
) [99909/2025 [10.12.2025 |wp(C) - P K MUDULI GENERAL WRIT

(Se




24403/2023 BRANCH-7

0Jc- Order Dtd. 2016-
99911/2025 |10.12.2025 7588/199g N C SINHA GENERAL 09-15

WP (C) - Order Dtd. 2019- WRIT
99913/2025 110.12.2025 |15 5q0, B R SENAPATI  |GENERAL 06-21 BRANCH—6

WP (C) - Order Dtd. 2025- |WRIT
99917/2025 [10.12.2025 39504/2023 A SAHOO GENERAL 12-04 BRANCH-5

WP (C) - Order Dtd. 2022- [WRIT
99919/2025 |10.12.2025 9605/2022 |R PRADHAN GENERAL 07-11 BRANCH-7

WP (C) - Order Dtd. 2011-
99921/2025 (10.12.2025 22531/2011 B DAS GENERAL 01-09

CONTC- Order Dtd. 2020-
99924/2025 110.12.2025 | 55050,y |[R K BARIK GENERAL 11-19 CONTEMPT
99925/2025 (10.12.2025 | ConiC” R K BARIK GENERAL Entire Document |CONTEMPT

o 1958/2020

CRLMC- Order Dtd. 2025- |CRIMINAL
99928/2025 110.12.2025 |,/ 5q50,, |P K MOHANTY GENERAL 11-95 MISC

ABLAPL- RAI C Order Dtd. 2025-
99930/2025 [10.12.2025 13362/2025 |SRTICHANDAN GENERAL 11-26 BAIL-1

CRLMC- Order Dtd. 9999-
99934/2025 110.12.2025 |55 50, R K SAHOO GENERAL 12-31

CRLLP- Order Dtd. 2025-
99936/2025 110.12.2025 | /o 50, A MOHANTY GENERAL 12-03

TRP (C) - Order Dtd. 2025-
99939/2025 (10.12.2025 154/2025 P K SINGH GENERAL 12-02

WP (C) - Order Dtd. 2025-
99940/2025 [|10.12.2025 13184/2025 J P KAR GENERAL 12-10

CRLMC- Order Dtd. 9999-
99943/2025 (10.12.2025 5132/2025 R K SAHOO GENERAL 12-31

ABLAPL- Order Dtd. 2026-
99946/2025 110.12.2025 [ 55055455 R K SRHOO GENERAL 01-30 BAIL-2

CRLMC- Order Dtd. 9999-
99948/2025 110.12.2025 | o, 0, R K SAHOO GENERAL 12-31

WP (C) - Order Dtd. 2025-
99950/2025 |10.12.2025 33931/2025 | BEHERA GENERAL 12-09

CRLREV- Order Dtd. 2025-
99951/2025 (10.12.2025 280/2025 P K JENA GENERAL 12-10

WP (C) - Order Dtd. 2025- [WRIT
99953/2025 110.12.2025  |555g /50,5 P K DAS GENERAL 12-09 BRANCH-7

WP (C) - Order Dtd. 2025- [WRIT
99960/2025 |10.12.2025 34893/2025 > K ROUT GENERAL 12-10 BRANCH-4
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(S
ABLAPL- Order Dtd. 2025-
) [100028/202510.12.2025 (122070 LB R MOHANTY GENERAL o8 T?;
WP (C) - JEEBAN JYOTT Order Dtd. 2025- |[WRIT (S
- 100057/2025110.12.2025 |3, 045 /5025 |pRADHAN CENERAL 12-05 BRANCH-7 |No-
Order Dtd. 2025- [
WP (C) - t- WRIT (Se
) -
 [100062/2025(10.12.2025 |7 07 0o [R K SAHU GENERAL 12-10Petition ERANCH-T e,
With Annexures,
ABLAPL- Order Dtd. 2021- 2
$(100068/2025(10.12.2025 o007 L o |H K PATRA GENERAL ole BATL-2 Ti;
WP (C) - Order Dtd. 2022- |[WRIT (s
1 1100069/2025|10.12.2025 10819/2022 |S BEHERA GENERAL 09-23 BRANCH-6 gg;
MISC. [
) MACA- Order Dtd. 2025- (S¢
 [100070/2025(10.12.2025 S0 o A K BISWAL GENERAL 1oon APPEAL o,
SEC.
MISC. [
5 1100071/2025(10.12.2025  |MACA~ A K BISWAL GENERAL Order Dtd. 2025- |, pppar (S¢
352/2019 11-27 No-
SEC.
MTISC. [
1 1100072/2025 [10.12.2025  [MACA” A K BISWAL GENERAL Order Dtd. 2025~ |;pppar) (S¢
353/2019 11-27 No-
SEC.
Order Dtd. 2025- |SECOND | (Se
3 100073/2025(10.12.2025 |RSA-9/2011 |K RATH GENERAL ey A PPEAL R
Order Dtd. 2025- |SECOND | (Se
) [100074/2025/10.12.2025 |RSA-9/2011 |[K RATH GENERAL 1010 S PPEAL o
Order Dtd. 2025- |SECOND | (Se
) [100075/2025/10.12.2025 |RSA-9/2011 |[K RATH GENERAL 1010 S PPEAL o
WP (C) - Order Dtd. 2012- (S
- [100076/2025(10.12.2025 g2, 200 D SWAIN GENERAL Deoie o
WP (C) - Order Dtd. 2012- (S¢
)
 [100077/2025(10.12.2025 |20 o D SWAIN GENERAL Deoie o
WP (C) - Order Dtd. 2012- (S¢
$[100079/2025(10.12.2025 oo 0 |D SWAIN GENERAL Deoie o
WRIT 1;;
WP (C) - Order Dtd. 2023- [BRANCH _
' [100081/2025|10.12.2025 [, 00 . |PARAMANANDA GENERAL i (DTVISTON Tgf
BENCH-3) ‘
WRIT 1;;
_ WP (C) - Order Dtd. 2023- |BRANCH _
 [100083/2025|10.12.2025 [, ¢ <" . |PARAMANANDA GENERAL i (DTVTSTON Tg’
BENCH-3) ‘
cMP- Order Dtd. 2024- |[WRIT (s
5 [100085/2025 (10.12.2025 | )0 o0 , |R K SRHU GENERAL s ERANCH-4 23;
SA- (S
7 1100086/2025(10.12.2025 B DAS GENERAL No-
321/1948
37,
WP (C) - Order Dtd. 2025- |[WRIT 2
$(100090/2025(10.12.2025 |70 0" oo (K SRHOO GENERAL oot ERANCHG gg;
5}100091/2025|1o.12.2025 (CRLMC- BISWAMITRA GENERAL Order Dtd. 2025- |CRIMINAL |(S¢




| 5222/2025 | 12-10 MISC

100092/202510.12.2025 gg{g;;2025 J P KAR GENERAL Order Dtd. 2025- |WRIT
100093/2025(10.12.2025 ??5253;025 R K MALLICK  |GENERAL (Ec_igg btd. 2025-
100094/2025(10.12.2025 22)7((1:11;2025 P K SWAIN GENERAL ?;‘fig Dtd. 2025- ggjm—z;
100095/2025(10.12.2025 5700 - l6 sAHOO GENERAL order brd. 20257 lmarrg
100096/2025(10.12.2025 ?5852625 G C BARIK GENERAL gifig Ptd. 2026~
100097/2025|10.12.2025 258%35025 BISWAMITRA GENERAL ?f;g Dtd. 2025-
100098/2025|10.12.2025 ?iégi;2025 R K NAYAK GENERAL Jrasr e 2025- S
100099/2025(10.12.2025 ?22?535025 B MOHANTY GENERAL gf;i btd. 2026~ lparp-2
100100/2025|10.12.2025 2057(2)2;2025 R K BARIK GENERAL Jrasr e 2025- R i
100101/2025(10.12.2025 255%625 J SAHOO GENERAL gic_i‘;; Dtd. 2026-
100102/2025|10.12.2025 ?gg%aﬁ J SAHOO GENERAL Jraer bre- 2025= FTRST
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